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INTERNATIONAL CONCLAVE 2024
20™ JANUARY

LE MERIDIEN, NEW DELHI

LOOKING AHEAD

THE INSOLVENCY & BANKRUPTCY CODE, 2016

CPE Hrs

A

DISCUSSION & INSIGHT REGISTER NOW

Out of Court and Hybrid Early Bird now extended until
Mechanisms of Restructuring DEGEI'I'IIJEI' 15. 2023
r

Group Insolvency

Ease of Compliance by IPs ( 23000 + GST ) Later ( 75000 + GST )
Funding Insclvency Estate

Insolvency in Asset Lean Sectors &, 011-49785744

For sponsorship opportunities please email us at contact@insolindia.com

— www.insolindia.com _




